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Justice V 5 Aggarwal:

MA-2263/2002 is allowed subject to Jjust
exceptions. Filing of joint application is permitted.
OA-2680/2002

The grievance of the applicants is that they have
been appointed on regular basis and promoted as Senior
Cbasrvers from the post of Lab. Assistants and have been
discharging +the said duties for.the last four years. It
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